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IN THE MATTER OF:

Simran Gupta, Bachao (NGO) ... Applicant
VERSUS

Govt. of NCT of Delhi ... Respondents

STATUS REPORT_ON BEHALF OF DELHI POLLUTION CONTROL

COMMITTEE IN TERMS OF THE ORDER DATED 20.09.2019

IT IS MOST RESPECTFULLY SHOWETH:

|. That this Hon’ble Tribunal took up the above referred matter on
20.09.2019 and pleased to issue following directions:

! Grievance in this application Is against the operation of

illegal industrial activity at  Wazirpur industrial area without

environment NOrms............

2. That, copy of the complaint as filed in this Hon'ble Tribunal was received

in DPCC only on 10.01.2020.

3. That, complaint is about operation of pickling activity in odd hours in the

Wazirpur Industrial area and particularly in A-91 (Group) and A-93/4

(Group) Wazirpur Industrial area.
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4. That the mentioned premises were inspected twice during day and night
hours by DPCC officials in compliance of the orders passed by this
Hon’ble Tribunal and the observation of the inspection are as follows:

(a)A-91 (Group) Wazirpur Industrial area: During inspection on
13.01.2020 it was observed that no pickling activity is carried out at A-

91 (Group). In fact, pickling activity had never existed at this address

as per DPCC records.

Copy of the inspection reports are enclosed herewith as Annexure-1.

(b) A-93/4 (Group) —Wazirpur Industrial area: The unit was earlier
engaged in pickling activity and same was sealed by SDM (Saraswati
Vihar) and electricity connection was disconnected. During inspection

on 13.01.2020 and 14.¢1.2020, it was observed that unit is lying sealed

and no pickling activity is carried out.

Copy of the inspection reports are enclosed herewith as Annexure-2.

5. That the Hon’ble NGT order dated 20.09.2019 along with the complaint
has also been forwarded on 13.01.2020 to the concerned DCP and SDM
for taking necessary action and keep a regular vigil against the sedled units
operating clandestinely during the odd hours. Copy of Direction dated

13.01.2020 is enclosed herewith as Annexure-3 .

6. That, it is most respectfully submitted that. The Hon'ble Tribunal vide
order dated 16.10.2018 in E. A.NO. [1/2017 in O.A. NO. 159/2013 titled
as, * All India LokadhikarSangathanVs.Govt. of NCT Delhj & others” had

directed the closure of pickling industries in Delhi.
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7. That in terms of the above order dated 16.10.2018, DPCC has passed the

closure directions dated 7.12.2018 in respect of 75 pickling Units in
Wazirpur Industrial Area. In furtherance to the above closure directions,
Tata Power (Power Distribution Company) and Delhi Jal Board have been
directed to disconnect the electricity and water supply of pickling units.
SDM of the concerned areas has been directed to ensure the effective
closure of the pickling units. Subsequently, SDM has sealed/closed all 75

(Seventy five) units and submitted compliance report in this regard.

8. That, directions have been issued on 08.12.2018 to concerned SDM, Tata

Power, Delhi Jal Board and Delhi Police for constant vigil on sealed
premises of stainless steel pickling industries. Further, if any new unit
noticed/ starts operation on new address illegally in violation of the orders
passed by This Hon'ble Tribunal dated 16.10.2018, action shall be taken
for effective closure of the unit viz-a viz disconnection of electricity and

water supply by the concerned agencies under intimation to DPCC. Copy

of the Directions dated 08.12.2018 is enclosed herewith as Annexure- 4

(colly).

'9. That it is most respectfully submitted that, This Honbie Tribunal vide its
order dated 18.07.2019 in OA number 159/2013 titled as, “. All India

LokadhikarSangathanVs. Govt. of NCT Delhi & others pleased to direct

as follows:

" The oversight committee constituted by this Tribunal vide order

dated 24.01.2019 headed by Justice Pratibha Rani Jormer judge of

Delhi High Court may furnish its final report setting outr jts

>
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recommendations cumulatively at one place in a tabular form on or @
lbefore 31.10.2019.™

Tihe dbove mentioned Committee filed its report before this Hon'ble

Thilbumnal, which was considered by the Hon'ble Tribunal in its order

dlgred 19.11.2019. The Committee confirms that no pickling activity is

oing on in Wazinpur Industrial Area.

The @bove report may kindly be taken on record. DPCC is bound by the

orders of This Hon'ble Tribunal in the matter.

ohd\Ari

Sr. Environmental Engineer
IDate: \\@u 1) zo

IPilace: DC/(D ik

SRR, T
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Amesyre- 1

SRy 4TH FLOOR, ISBT BUILDING, KASHMERE GATE, DELHI-6
g

— DELH{ POLLUTION CONTROL COMMITTEE
DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DELHI)

visitusat: hitp://dpee.delhigovt.nic.in

ENSPEICTE{)N REPORT

Unique, Compufer Genetated ID @ ....ovvvvniernimiimren e

. Name & Address of the Unit M .28 %2 :C’-”;IKXEQ&'

........................................................

... TRl =S T
2. Owner/Partner’s Name _ TR T P MKKC&VQ .............
3. Contact Details (Phone & Email) R AT NEe
4. Date of inspection 3o 2022
5. Time of inspection:a) Start of Inspection : Llgnae AV

b) End of Tnspection : 1S: 2oAY)

F Q032010 :

. Name & Designation of the Persous contacted at the industry: Prshak Nevors, C‘(‘Qhﬂa

7. Kind of Industry . R K TR N ¥ :Q-.\ﬁh ....................

3. Product & Capacity ‘ e r\e-\r\kvxo—mlma—b\"u:% .

9. Main Raw Materials e NS o

10. WaterPolinting ' : Yes.fNo\/ ETP Installed : Yes/No o

11. Air Pollution : : YesNe” ECS Installed : YesNo

12. Details of Stack Height : (Above G.L)....—. ....(Above R.L).'..T.;;..
(Furnace/ Boilers/Others) ' '

13.Type of Fuel Used i A o T S

14.Effluent Discharged g (a) Domestic/Trade Effluent !

15. Status of Consent (If Any) .

(g
(b) Unit.Connected to Conveyance System: Yes/No

(c) Discharging in to

16.D.G. Set (s) (If Any) :No....’..‘...Capacity...:...KVA.'.:.,Acoustic: Yest:o
: Stack Height...7..(Above G.L).T....(Above RL). l
17.Plot Area : ettt e : : .....
19. Machinery : “'\—‘-b\é‘c‘ﬁh\l L Wl i A
20.Power Connection : :CA-..... DT N KW=, 0 .
21.Source of water " T INY  AS S s .
22. Whether Unit Found in Operation : Mes/No :
K i
i
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A
- 23 Whether Generating HW 11 - * 1" Yes/No
24.(2) Status of Authorization (IF Any): !
- (b) Display Board Provided:' Yes/No ;
() Whether FIW.is stored in{Leak proof Contaliner: Yes/No
(d) Whether container nmrkc{d With specified iabcl: Yes/No N A
i (€) Whether Contairer stored Kept in an isolatkd area:  Yes/No )
(f) Whether HW is being stored on pucca floor & in covered area: Yes/No
(g) Whether date on which Storage began indicated on cach Container: Yeas/No
(h) Wheiher daily record of ITW Maintained i HW-3; Yes/No
Details about flazardous V:,’ aste

S.No. | Category of Hazardous Waste as | Aulhorized inode of disposal | Quantity (T on/dnnum)
! per the Schedules I, I and T of | or n=,cycling? or utilization or
these rules co-processing etc.

Remarks, If Any:
2 S Tele s e Sk T S
P o At S
o ek Conn®
> Wi s c::\(a-\_‘-&——f th :
becc | '
N T A Sphpes = T
. NS .
i iea et

e ory a, =X C\wa—sl

o= ?\QANDO'&*“"‘

o

' DR =4
| o
Rl N U\Q\-L S assadledy

" Signature, Name & Designation of Inspecting Officials: “e, P

1 2 >
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® A'V) nexyme — 2
—_ DELHI POLLUTION CONTROL COMMITTEE
— - DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DELHI)
o [innid 4THTLOOR, ISBT BUILDING, KASHMERE GATE, DELHI-6
T visit us at : hitp:/idpec.delhigovt.nic.in
INSPECTICN REPORT
Unique. Com putc1 Generated ID = ....ovvuiiiniirieen e,

1. Name & Address of the Unit :_’ Aﬁ’ﬁi\sk ...... 5\"7-9& 3 ........... _\ W'—_)
................. A4 (Comomp ).
\\\%‘5\\'\( S 3&&»—1‘"’499 Prre,

2. Owner/Partner’s Name } . T s s 4 s elli A on 2ot ent A e s
3. Contact Details (Phone & Email) AT xR
4. Date of inspection RS20

5. Time of inspectiou':a) Start of Inspection : Q' =5 A ™

b) End of Inspection : D ReWBv|

6. Name & Designation of ihe Persons contacted at the industry:

. Hied of Indushry

8. Product & CapacityA

9. Main Raw Materials

ETP Installed : Yes/Na

10. Water Polluting

11. Air Pollution : Yes/No ECS Instqlled Yes/No

12. Details of Stack Height™ hﬁaove GL).eens (L\nove RL).......
(Furnace/ Boilers/Others)

13.Type of Fuel Used j ..........................................

14, Effluent Discharged (a) Domestic/Trade Effluent :

(b) Unfit. Connected to Conveynnce System: Yes!No

.....................................

15. Status of Consent (If Any) I .................. '. .....
16.D.G. Set (s) (If Any)

17.Plot Area
18.Labour
19. Machinery

20.Power Conncction

21. Source of water
22. Whether Unit Found #h Operfmon . Yes/No

~
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23 Whether Generating TIW = ¢ § -~

24. (a) Status of Authorization :‘(]l_F Any);
(b) Display Poard Provided:' Yes/No
(e) Whether ITW is stored in|Licak proof Container: Ves/No
(d) Whether container marked With specified label Yes
() Whether Container stored Kept in an isolattd area:
(1) Whether [IW is being stored an pucea Docn’ &j
() Whether date on which Storage began indj
(1) Wheiher d: aily record of ITW Maintai

r/No

= o
G“
——

es/No :
covered area: Yes/No
fited on each Container; Yes/No
Yes/No

Jip—rn ) e

[ TR S TR TRV ST TR TR R P B ST T TP T R TP I TR TR I T ey

AN SRS I TTCR I O JE R e

Betails ahout Iazardous Waste

1d TW-3;
|

|

S.No.

Category of Hazardous Wast:
pet the Schedules T, 11 and
tliese rules

Authorized mode of disposal

Or 16C ychn;% or utilization or
Co-processing etc,

Quantity (Ton/annum)

1iommm, T Any:

;a S A &w(uui {wk ot o\ .

Sigiatiie, Name & Designation ol lispecting Offieinls:

i

~
=

T O
rox\
\

Decc
3

C Preei): C o Xdasy )

e,
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— DELHI POLLUTION CONTROL COGVIMITTEE
=—— DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DELHI)
Eo 4TH FLOGR, ISBT BUILDING, KASHMERE GATE, DELHI-6
TN visit us at : hitp://dpce.delbigovt.nic.in
INSPECTION REPORT
Unique, Computer Generated ID & ......o.eevrivecreeeereeeeemsissenaens
1. Name & Address of the Uit < Mfs . Ao siy.. See) | 3\'@\'—»':\\’\0—3
A-a)e (Orok )
\\\%MW_.%....?*A- ........ Bee
.... D“‘Q’éﬁ*’i'gz—
2. Owner/Partner’s Name , TSP PRI
3. Contact Details (Phone & Email) D reneenn it et
4. Dete of inspection S s T T K= 1 RSP

5. Time of inspection:a) Start of Inspection. : ..\ 2.2, €™
b) End of Inspection : q‘ 30 gl
6. Name & Designation of the Persons contacted at the indusiry: .....cveeveeiniiinnnnns — )
7. Xied of Industry . S SR T ReE SESREEEN
8. Product & Capacity- ’ 2 ke o e st B+ ollisaie s alas N A Kt n = nt Ao man e s
9. Main Raw Malterials D . e J ................
10..Water Polluting, _ v : Yes/No ]%f]nstalled : Yes/No.
11. Air Pollution : Yes/No (ECS Installed : Yes/No
12. Details of Stack Height : (Above GL)......... (Above RL).....L.
(Furnace/ Boilers/Others) ' :

13. Type of Fuel Used T deseadinaee [ N
14.Effluent Discharged (a) Domestic/T: 5@5’ Effluent ;

' R cted to Conveyance System: Yes/No

(c)Dischargir”iuto............: .............

15. Status of Consent (If Any) ; Topreefee eeees
16.D.G. Set (s) (If Any) PN Capacity........ KVA......Acoustic: Yes/No

e s nas (Above G.L)....... (Above RL)' -

; ' i
17.PlotArcﬂ : .-u........-....-.-.-..........---..........‘.......& .....
18.Labour : .
19. Machinery ST, e, .....
20.170wc1- Connccﬂon : C.f\:' ........................... KW:" .......... Ii-".
21 Sou[cc Of\valcf . . : .................................................. f. .....
22. Whether Unit Found in Operatipin 1 Yes/No .
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‘-'231'-Wheihcr Generaling TIWN |+

24,

(1) Status of Authorization |
(b) Display Board Provided: \Yes/No
(c) Whether ITW is stored in{Ldqk proof Contaliner: Yes/No

(d) Whether container marked Wxh specified Jabel:  Yes/No

(e) Whether Container stored Kept W an isolatbd area: Yes/No

(f) Whether ITW is being stored on pucga floor & in covered area:  Yes/No

() Whether date on which Storage bega {ndicated on each Container; Yes/No
() Wheiher daily record of ITW Maintaine ir{ HW-3; Yes/No

Details about Aazardous Waste

i

v |
:‘Ycls/No

1

Rems

Lt ‘369‘”‘";\ e

. Signature, Name & Designation of InsSgiigm Qﬁtpabc_

S.No. | Category of Hazardous Waste as | Authorized moNa of disposa! | Quantity (T'on/annum)
] ‘per the Schedules T, 1T and T of | or recycling or ulization or
i these 1ules co-processir;xg etc.
|
: ' | ~ .
. f '
[]
z !
i |
i i
‘ ks, If Any: I
i

e

i A

L\"‘\a\\d :

1 2 3

]

L
Gy R e

2, b
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® _Pvnexure-3 @
— DELHI POLLUTION CONTROL COMMITTEE

——___ | DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF
A L[] 4 DELHI)

TNEF | 4t sthg 6™ FLOOR, ISBT BUILDING, KASHMERE GATE,
F.No. DPCC/CMC-1IV 77 %Y -%& Dated: /3 [o/ /2020
To,

1. The Deputy Commissioner of Police (North West District)
Pocket-B, B/3-4, Deep Cinema Road,
Phase-2, Ashok Vihar,
Delhi - 11052

2. The SDM (Saraswati Vihar),
Old Middle School Building,

Rampura Lawrence Road,
Delhi - 110035

Subject: Complaint against Pickling Units in NGT Matter in Original Application
No. 820/2019 by Shri Simran Gupta, Bachao (NGO) Versus Govt. Of NCT of
Delhi”

Activity: Operation of illegal industrial activity of S.S. Pickling in Wazirpur
industrial area with support of Delhi Police and SDM office.

Please find attached herewith copy of complaint along with NGT order which was
obtained from Registry of the NGT on 10.01.2020 for further necessary action
please. It was alleged by the complainant that the pickling units are operating
clandestinely during night hours from 9 P.M to 4 A.M. They have mentioned
specific addresses A -91 (group), A-93/4 (group) in their complaint.

You are, requested to take necessary action immediately, so that action taken
report may be apprised to Hon’ble NGT in the aforesaid matter.

The matter is now listed on 20.01.2020.

(MOh Al'. -~ N
: ineer

Copy to:

1. The Commissioner Police, MSO, Building I.P. Estate, New Delhi 110002 —
for further necessary action please.

2. The Station House Officer, Pocket b, B 3-4, Deep Cinema Road, Ashok
Vihar-1I Wazirpur, Phase-2 , Ashok Vihar, Delhi 11052 - for further

necessary action please.
3. The Chowki In - Charge, Police Station, Wazirpur industrial area Delhi

11052 - for further necessary action please.

(Amit Chaudhary)
Env. Engineer

ole
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DELHI POLLUTION CONTROL COMMITTEE l
EPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DELHI)
=== |5THFLOOR, ISBT BUILDING, KASHMERE GATE, DELHI-6
T : visit us at : http://dpcc.delhigovt.nic.in

) ] o
. DPCC/CMC-III/Wazirpur/2018/236—cF 1+ Dated: O[T

To
1. The Member {Weter Supply), A’Y) Ne xqﬂrf = 4“
Delhi Jal Board, Varunalaya, Bhawan,
Phase-1I, Jhandewalan, Delhi-110055.

5

l

2. The Sut-Divisional Magistrate (SaraswatiVihar),
0ld Middle Schosl Building,
Rampura, LawrenceRoad, Delhi-110035

3. The Station House Officer(SHO),
‘Wazirpur Police Chowki,
Delhi - 110 052

4. The General Manager, Commercial,
Tata Power Delhi Distribution Limited,
Cencare Building, Opposite C-2, Block,

Keshav Puram:, Delhi — 110 035

Subject : DIRECTIONS IN COMPLIANCE OF ORDER OF NATIONAL GREEN
TRIBUNAL DATED 16.102018 IN THE MATTER OF ALL INDIA
LOKADHIKAR SANGTHAN VS GOVT. OF NCT OF DELHI & OTHERS FOR
STOPPING OPERATIONS OF STAINLESS STEEL PICKLING INDUSTRIES.

Whereas, Ceniral Pollution Control Board is the State Board for all the union Territories to

exercise powers and performs functions under the Water (Prevention & Control of Pollutior}
Act, 1974

And whereas, Central Pollution Control Board has delegated all its powers and functions under

Alir (Prevention & Control of Pollution) Act, 1981 in respect of Union Territory of Delhi to
Deihi Pollution Control Committee.

“ And whereas, the whole Union Territory of Delhi has been declared as an Air Pollution Control

area, under sub section (1) of section 19 of the Air (Prevention & Control of Pollution) Act,
1981 vide notification no. GSR 106 (E) dated 20.02.1987. '

And whereas, it is mandatory w/s 25/26 of the Water (Prevention & Control of Pollution) Act,
1974, that no person without the previous consent of DPCC, shall establish or take any steps to
establish any industry, operation or process or any treatment and disposal system an extension

or addition thereto, which is likely to discharge sewage or trade effluent in to a stream or on
land.

And whereas, it is mandatory under section 21/22 of the Air (Prevention & Control of Pollutioh)
Act, 1981, that no person without the previous consent of the DPCC shall establish or operate
any industrial plant in air pollution control area. '

And whereas, DDA has notified the Master Plan of Delhi-2021 on 07.02.2007 and s per MPD-
2021, industries listed under Prohibited/ Negative category {Annexure — 7.0 (D)} shall be
prohibited within NCT of Delhi. The activity of stainless steel pickling is listed at sedal no. 88

in the Annexure -7.0(III). The existing industrial units under prohibited category need to
relocate themselves outside Delhi, within a period of three yeaus.

And whereas, under the Master Plan of Delhi 2021, activity of Stainless Steel Pickling has been
placed in the Negative/prohibited list with a condition to close down all the activities within a
period of three years i.e. upto 06.02.2010.

Scanned by CamScanner



e Al e . 2 SUYV Dt PO anan!

And Whereas., the Hon’ble Delhi sz}l Court .of Delhi vide ita arder dated 27th Anguat 2019 ~
quashed the issue of placing Stainless Steel Pickling under negative list as per MPD 2021, as
DDA had not followed proper procedure as laid down under the statute. \ é

And whereas, the Ministry of Urban Development, Govt. of India vide Notification, S.0.
2890(E) dated 23rd September 2013 has placed the activity of Stainless Steel Pickling in the
Prohibited/Negative list of industries. However, Environment department, GNTCD in
consultation with Industries Deptt, GNCTD shall take the final decision to ascertain a particular
activity/ industry/ factoiy to fall under the said list as per the parameters/ norms set by the
CPCB and adopted by the DPCC.

And whereas, the Hon’ble National Green Tribunal vide its order dated 16.10.2018 passed in_
Case Nos. EA No. 11/2017 in OA 159/ 2013 titled as, “All India Lokadhikar Sanghathan
Vs. Govt. of NCT of Delhi and Others” and O.A., No. 77/2016 titled as, “Ashok Vihar Mitra

Mandal Vs. Govt. of NCT of Delhi and Others” has directed to stop operations of Stainless
Steel Pickling Industries.

And whereas an Appeal has been filed in the Hon’ble Supreme Court against the above order
dated 16.10.2018. The hearing on appeal is et to take place. Any further directions, if
required, will be issued after the hearing of the above appeal in the Hon'ble Supreme Court.

Now‘therefore, the competent Authority in Delhi Pollution Control Committee, in terms of
direction of Hon’ble NGT dated 16.10.2018 in the matter of All India Lokadhikar Sangthan Vs
Govt. of NCT of Delhi & Others has decided to issue the following directions:-

That SDM (Saraswati Vihar)/ Officer concerned of TPDDL/ Officer concermed of DIB/
Delhi Police shall take a constant vigil on sealed premises of Stainless Steel Pickling Industries.
Further, if any new unit noticed / starts operation on new address illegally in violation of order
passed by Hon’ble NGT dated 16.10.2018, as mentioned above, action shall be taken for
effective closure of the unit vis-d-vis disconnection of electricity and water supply by the

concerned agencies under intimation to DPCC.

-t

7 (B.L Chawla)

Sr. Env. Engineer

Copy To :-

1. The Commissioner, Delhi Police, MSO Building, LP. Estate, New Delhi- 110002
2. The Divisional Commissioner, 5, Sham Nath Marg, Delhi — 110 054
3. The Chief Executive officer, Delhi Jal Board, Varunalaya, Phase-11, Jhandewalan, Delhi-

110055~
4. The Deputy Commissioner(North West), Revenue Department, Kanjhawala, Delhi - 110
081 ‘

5. The Deputy Commissioner of Police, North -West District, Ashok Vihar, Phase-I, Near
Deep Market, Delhi - 52

6. The Chief Executive Officer, Tata Power House, Grid Sub Station Building, Hudson
Lane, Kingsway Camp, Delhi — 110 009

7. Master File
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